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Rehabttifcatian iff feuUaas Repatriated
from Sri Lanka in Tamil Nadu

2519. SHRI K. BALADHANDAYU- 
THAM: Will the Minister of LABOUR 
AND REHABILITATION be pleased 
to state:

(a) whether the Indians repatriated 
from Sri Lanka were mostly 
Tamilians;

(b) whether all of them have been 
settled in Tamil Nadu; and

(c) what assistance has been given 
to Tamil Nadu Government by the 
Centre for settling them?

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI RAGHU- 
NATHA REDDY): (a) Yes, Sir.

bilitation assis- ,
. tanceupto31-13-72 

is indicated* be­
low :—  j

Tam il N adu . 

M ysore .

Kerala. .

Andhra Pradesh 

Andaman & Nicobar 

T otal .

537

27,6

276

22

2

5™3

The other families are apparently 
those who have resettled themselves 
on their own with the assets brought 
from Sri Lanka and such assets' as 
they may have owned in India or 
those who have not applied for any 
rehabilitation assistance

(b) A Statement showing the num­
ber of repatriates arrived from Sri 
Lanka and the States in which they 
have been resettled is attached.

(c) The Central Government gives 
loans and grants to cover the full ex­
penditure on all schemes sanctioned 
for relief and rehabilitation of the re­
patriates. The Government of Tamil 
Nadu have so far been given a loan 
of Rs. 215 lakhs and a grant of Rs. 52 
lakhs for resettlement of repatriates 
.from Sri Lanka.

S ta t e m e n t

(i) Total number 
o f  repatriates arri­
ved from  Sri 
Lanka upto
24-2-73. .  85627 Persons

(20609 fam ilies)

< « ) N o. o f  applica­
tions for assistance 
pending a$ on 
3 1^ -7 2 , .  6665

(iii)  N o . o f  families o f  
Sri Lanka1 rftpatria- 
tesgivenreha-

Developing of basic Raw Materials 
for Public Sector Aeronautic Indus­

try j

2520. SHRI H. M. PATEL: IWiH
the Minister of DEFENCE be pleased 
to state:

(a) the extent to which the coun­
try has succeeded in developing its 
own basic raw materials for the pub­
lic sector aeronautic industry;

(b) whether attention of Govern­
ment in this regard has been drawn 
to a statement made by Air Marshal 
O. P. Mehra in Bangalore recently 
(published in the “Commerce Week­
ly” of 28rd December, 1972, page 
1536); and

(c) if so, the reaction of Govern­
ment in this regard?

THE MINISTER OF STATE (DE­
FENCE PRODUCTION) IN’* THE 
MINISTRY OF DEFENCE (SHRI 
VIDYA, CHARAN SHUKLA): (a)
The raw materials used in the aircraft
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industry include aluminium, magne­
sium, copper’ a Ad rficfcle1 &ase ifficfrs, 
titanium alloys; special steels, rare 
metpte, non-metaJl»c materials such as 
acrylic sheets, '.ass cloth, rubber items, 
and various consumables of a proprie­
tary nature such as resins, paints, var­
nishes, adhesives, sealants etc. These 
are governed by s'ringent specifica­
tions for use in the aeronautics indus­
try. Most of the requirements are 
at present imported, but indigenous 
sources have been developed for a 
part of the requirements of aluminium 
alloys, copper alloys and mag­
nesium alloys, the latter based on 
imported virgin metal. A part of the 
requirements, of non-metal lie items 
Jike glass cloth and consumables are 
also met from indigenous sources

TITE MINISTER OF STATE (DE­
FENCE PRODUCTION) IN THE MI­
NISTRY OF DEFENCE (SHRI 
V1DYA CHARAN SHUKLAV The 
raw materials used in the aircraft in­
dustry include aluminium, magnesium, 
copper and nickel base alloys, tita- 
niun .alloys, special steels, rare 
metals, non-metallic materials such 
as acrylic sheets, glass cloth, rubber 
items, and various consumali e c f  a 
proprietary nature such as resins, 
paints, varnishes, adhesives, sealants 
etc. These are governed by strin­
gent specifications for use in the aero­
nautics industry. Most of the require­
ments are at present imported, but 
conocrted efforts are being made to 
deve'op indigenous sources of supply 
for .is many items as possible.

(b) Yes, Sir.

(c) The report relates to the wel­
come address of HAL's Chairman on 
the occasion of the christening of the 
agricultural aircraft and the accept­
ance of the first “Chect.tJ. ‘ neli cop ter  
by tĥ  Raksha M antri on  14th 
December, 1972 at Bangalore, wherein 
inter alia the need for developing 
indigenous sources of supply for basic 
materials on priority has been 
stressed. Government attach consi­
derable importance to Ihis. Vigorous 
efforts are being made to accelerate 
the pace of import substitution so as 
to progressively, diminish our depen­
dence on imported materials. Gov­
ernment have also recently decided 
to set up a plant for the manufacture 
of special metals and super alloys 
re^ui^ed for the aeronautics industry.

Dpraidiflp on Foreign Sources for 
Bisk Ra w  Materials for Aeronautic 

feftutry

*651. SHRI H. M. PATEL: Will the 
Minister of DEFENCE to? pleased to 
state the extent to which India de­
parts 'torti&i sources the batfc 

materials for th» aeronautic in* 
dustry?

Non-Deposit of E.P.F. Dues by West­
ing House Saxby Fanner Ltd. Calcutta

2522 SHRI JYOTIRMOY BOSU. 
Will the Minister of LABOUR AND 
REHABILITATION be pleased to 
state.

(a) whether his attention has been 
drawn to the fact that “Westing house 
Saxb\ Farmer L tdC alcutta , under 
the management of the Government 
of the West Bengal has not deposited 
the Piovident fund from August, 1970 
to iebiuary, 1972 amounting to appro­
ximately Rs 19 lakhs with the result 
that those who have retired or left 
the firm are not getting their provi­
dent fund dues for more than a year;

(b) if so, whether Government have 
asceitained from the Government of 
West Bengal the exact position in ihis 
regard; and

(c) if so, the facts thereof?

THE MINISTER OF LABOUR AND- 
REHABILITATION (SHRI fcAGHU- 
NA1HA REDDY): (a) 16 (c). The
matter was ppt ferougjjt. jp Goyero- 

notfc?*v Prpvidetii fund. 
Authorities Have , now reported #s 
under:— /

, “M/s. W«t*jR$h9iipe r${iifby,, F*r-,
mcr Ltd., Calcutta have defaulted-




